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Liquidation of lmpact Fublications
‘ Limited, Delhi

2400. SHRI LUTFUL HAQUE: Wil
the Mxmster of LAW, JUSTICE AND
COMPANY AFFAIRS be’ qleased to
state:

Publications
East,

Aa) whether 1mpact
Limited of C-7, Nizamuddin |
Delhi has been liquidated. and

Ab) whether the Registrar of Com-
panies has verified the real indentities
of .the fareign share-holders and mod-
es of remittances?

THE DEPUTY MINISTER IN THE
MINISRY OF LAW. JUSTICE AND
COMPANY A!TAIRS (SHRI BEDA-
WTA RARUA) (a) As per records
of the Registrar of Companies Delhi,
'qle compgnv is not in’ the nrocess of
liquidatxon

(b) No Sir, Since the C mpany has
made no profits, ‘the question of re-
mittanives by way of dividends to any
share-holdet abroad has not arisen.

Docx W%ms FERRATION 10  LoAD
MICE  AND. GROUNANUTS .ON SHEPS BOUND
TOR XOBEIGN . COLYTRIES

PROF. MADHU DANDAVATE:
(Rajapur): 8ir, I call the .attention
of the’ Mmisger of Smppm and
Trapsport to the follawing .matter of
urgent .public importance and I re-

quest that he nay make s statement
thzreon —_

“The reported refusal by Port
and chk Workers’ Federation tor
Joad rice and groundnuts on ship
‘bound for foreign countries.”

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI RAJ
BAHADUR): Shri 8. R. Kulkarni,
President, All India Port and Dock
Workers' ‘Federation js reported to
have issued a statement on 2nd
August, 1973 that loading of Basmati
Rice and Groundnut for export would
not be permitted in view of the acute
shortage of these commodities in
India. No Basmati Rice was being
loaded for export at that time and
the statement only expressed the in-
tention not to permit shipments of
Basmati Rice in future when such a
contingency arose.

One vessel ‘SALAVAT’ commenced
loading about 2,000 tonnes of ground-
nut kernels, -besides other cargo, for
Soviet Upion on 28th July at Bombev
Port The loadmg operations con-
tinued till 5th August, 1973, when &
quantity of 1,397 tonnes of ground-
nut kernels was loaded. The Federa-
tion is reported to have withdrawn
the boycott on the 8th August. It hag,
however. reiterated .its decigion not
to permit export of Basmati Rice.

The position in regard to export of
Groundnut and Bumn‘li 'Rice is as
under:
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Groundnuf A small quantity
(hardly 05 per cent of the total pro-
duction) of hand picked selected
groundnut 1s exported everv year
‘The item 18 a value added product
and fetches high price We have
built up an export market for HP S
groundnut over a period of years and
m the country’s interest and in the
mterest of credibility and continuity,
we hike to maimntain the export mar-
ket 1n spite of fluctuations in produc-
tion 1n a particular vear Further,
the o1l content in HPS groundnut
1s comparatively less and 1t 1s maimn-
ly intended for table use The
Foreign Exchange earned by this ex-
port helps us 1in the import of o1l

Basmat: Rice  Since 1962, with
a view to earning Foreign Exchange
a limited ouantitv of superior Bas-

21§

mat1 rice 15 1ng exporied This rice
15 bmg m 1y expot 1 2 ~tan
tradit »nal markets 1n the Middle

East, where a demand has been creat-
ed On an average about 0003 per
cent of the total production of rice 1s
exported annuillv This superior
Bamati rice 15 consumed by affulent
sections of the¢ society and this ena-
bles us to import 3/4 times of wheat/
coarse grams This 1s 1in the interest
of the weaker scctions cf the soclety

The Hon Members will apprectate
that the decision to export a lLimited
quantity of HPS groundnut and
superior Basmall rice 1s in the best
interest of the countiy  Steps are
being taken to explain the position
to the Port ind Dock Workers,

PROF MADHU DANDAVATE
St the ssues mvolved 1n thig eall-
aitention motion necd the attention
not onlv of the Minmster for Trans-
port and Shipping but for nme 1ssues
also of thc Miwncer for Commerce
and Mmister for Agrculture Thes
might be permitted to give nece sar
clarifications when some specific
guestions are put to the Munister

MR SPEAKER The main motion
18 directed to the Mimister of Shipping
and Transpnrt
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PROF MADHU DANDAVATE
When you listen to the questions, I
am sure, Sir, you will direct the other
Ministers also to give replies 1 leave
it to your judgment

MR SPEAKER I will direct them
to make statements independentlv on
some other occasion, but we will not
part with the convention that only
the Minister to whom the motion is
addressed wil]l reply

PROF MADHU DANDAVATE
The All India Port and Dock Work-
ers’ Federation has established that
the organized working class in this

country can sometimes defend the
economic 1nterests of the country
better than even the Government
especially when the Government
fails

Sir ' Tedaratinn has raized two

ve1y relevant 1ssues O e 15 the ex-
port of Basmi t1 rice and the other
1s export of groundnuts through
<hips When the country faces
famine and scarcity and when there 1s
scaraity of essential commodities 1n
this barkeround on any ground to
expott such essentia] commodities 15
not only wrong but 1t 1s a callous and
criminal attitude It can be argued
that <ome af the ~ontracts were made
earlier But I wish to point out to
vou—and I would also seek clarifica-
tion from the Minister concerned—
that 1n this verv House a solemn
qeenripes was  given to the  House
that when we were facing conditions
of fimine and scarcity old contracts
worild have to be resnected but no
new contracts would be entered into
bv which people would be subjected
to hudships As late as July 1973
revtain contracts had been entered
nto and this means not only breach
of assUrance and promice given in
this House but I may be permitted
to argue 1t might even mean breach
of privilege Through proper pro-
cedure T will try to raise the issue on
a separate occasion
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and Dock
I wish to point out to you that there
are two concrete issues which are to
be ¢larified separately by the Minis-
ter. Onme is regarding the export of
groundnuts and the other is regard-
ing the export of Basmati rice.

As regards the loading operations
on the Soviet ship, SALAVAT, carry-
ing consignment of groundnut to the
Soviet Union, the All India Port and
Dock Workers’ Federation officially
received a certain  communication
The information that is available
from the sources of trade union or~
ganisation reveals certain facts, and
I would like to seek clarification from
the Minister concerned regarding
these facts

Fustly, 1t has been decided Ly the
Port and Dock Workers' Federation
that they would hft the boycott on
1he shipment of gioundnuts on the
hasis of certain assurances Is 1t true
1hat one of the assurances given by
Soviet Russia 15 that the balance ship-
ment of 2,000 to 2,500 tonncs of
groundnuts will be postponed to bet-
ter times 1 tetms of domestic
c17ps® The srcond  assurance  seems
{o be that the exporters have agreed
to divert the remaining consignment
mmediately to an o1l mil] 1n Bombay
and the Governrment would c<ell oil
at controlled rates—a wvery fine as-
surance It 1s reliablv learnt that the
Head of the Soviet Fxport Mission in
Moscow has conveyed to the Presi-
dent of the All India Port and Dock
Workers' Federation, Shr1  Kulkarni,
that the Soviet Government would
consider favourably anv request for
edible 011 suppiv as an adjustment for
the groundnut being exvorted pro-
vided the request came through pro-
per quarters Probably thev fee] that
this request should not come pubhclv
through the Dock and ‘Transport
Workers' Federation but that the
Indian Government <hould send the
necessary request

1 am glad that Soviet Russia has
faken a correct posture that they
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would be prepared to send edib’e oils
to this country as an adjustment for
the groundnuts that would be expott-
ed not now but when there is a bet-
ter position in terms of the economic
situation in the country,

Ag far as Basmati rice is concern-
ed, I would like to have certain spe-
cific information There is a report
about the likely export of 7000 tonnes
of Basmat: rice by the State Trading
Corporation to various foreign coun-
tries 1n the next few days. Remem-
ber 7000 tonnes. The State Trading
Corporation has entered into contracts
m July 1973 when the Government
clearly know about the acute shor-
tage and the rse of prices in the
country It is our immformation and I
would like the Minister to confirm it
if STC has invited global tenders for
the sale of 5000 tonnes of superior
quality Basmati rice and they are
awaiting quotations from the foreign
buyers Y would ke to know whether
this information is correct OQur in-
formation through trade union circies
is that 1000 tonnes are lkelv to go
to Kuwait, 600 tonnes to Karan) e
Jeewanjee, Port Lows, 20 tonnes to
J 8 Teja, Kandla, and twenty tonnes
are hkely to be sent to Japan.
5,000 tonnvs are to be sent to a certain
destination about which trade union
circles have received a certain infor-
mation, and T would like to have 1t
confirmed As regards the 5,000
tonnes of Basmati rice, the STC has
invited global tenders and it is reli-
ably understood that a private party
from Javan 1s gom teo lLift thic ree
from India zrA the gquantitv 1s = (00
tonne« of Basmati rice 1t is rehablv
learnt that already the query 1s bemng
made and the quotations are already
sent T would like to know whe'ber
this information is correct

It 1s also learnt that the STC has
alre~dv stocked 12,000 tonnes of Bas-
mati rice m the godowns owned and
controlled by the Food Corporation
of India and the stocking arrange-
ments are extremely bad During the
last two months about flve ship-loads
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of rice are reported to.have been 8x-
ported from she Jandla Port awd I
woukl alse like o know i this infor-
metion ix corpect.

There is some information provided
by the Current Topics of the Times
of India of to-day which says:

“I§ is shooking that at .a gime
when ‘the country is facing a grave
food crisis and (prices .are sky-
rocketing, the unloading .of food
ships in the Bombay Port is much
slower than i used to e seven
years ago when .the country passed
through .another period of acute
scarcity.. ...

This seems to be the result of
hurried buying of wheat in 4he
U.S. by the Indian Supply Mission
there. But the slow-down is at
least partly the result of the
sickeningly familiar Jack of co-
ordination between the various
gepartments on the one hand and
the negligence, bordering on cal-
lousness, on the part of the Food
Corporation of India officials on
the other.”

This is what has been said in the
Current Topics. This is a very dange-
rous trend. 1 would like to know if
this is correct.

Therefoze, after having posed cer-
tain questiopngs and having sought
ecrtain information, I would concre-
tely like to know from you if the
various shipments of foodgrains to
which I have made a reference and
the countries to which I have made
a reference are coxrect. I wowld also
like to know whether the communi-
cation received by the Chairman of
the Port & Dock Workers Federation
from the Soviet authorities concretely
suggesting that if through preper
channels a communication is sent,
they are willing to send edible oils.
¥s our Government willing to meet
the Soviet authorities and make the
necessary request?

in ghe end I would like to mpke
ong swbmissien. Some aof the guartars

ASKWISTT, W73 Sadkans Feserntion ‘a0
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.Reference .to it in this statemant
which I regeived just g minute befare
12 noon where it s stated that
Basmati is not utilised by. the wuine- .
rable sections .of the popuiation.

Of course, we are supposed to
digest only milo., As far as ‘the
question of woollen cloth is concerned,
Indians must put on the wollen rags,
—that fs the concept of Yree India
Leaving this aside for the moment, I
would like to know definitely dbout
One thing. It has been said that you
will send good basmati rice to otiver
countrieg and in return get coarse
gramms. Is it your approach that you
would not make any effort to give
better type of xice, ewen for the
vulnerable gections of our society, and
that as far as the common man
ig  concerped, they have only to
take only that type of foodstuffs that
you want them to take, and the good
one 1s to be sent abroad? I do not
know what the approach of the Gov-
ernment in this matter is. I want
to know about one thing. Even what
is meant for pigs in the United
States, you have been taking it feor
granted that Indian citizens can
consume here.

I heve put specific questions to the
hon, Minister. In the end 1 would say
this. I have raiseq several issues and
addressed them to the Minister of
Shipping and Transport. Net that he
is incapable of dealing with these
fasues, but gince there are certsin
issues which ‘are connected with the
Minsters of Commerge and the Minis-
try of Agrioulture, since the hon.
Ministers of Commerce and Agricul-
Aure are present here in the House,
if the Minister for Shipping Is ot
able to furnish the neceasary infor-
mation, these two Minisiets XAY
kindly be permitted to give the naces-
say clarifications in the matier.

SHRI RAJ BAHADDR: Many
tppics have been raised by my hon.
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friend Mr Madhu Dandavate and
with my lmited knowledge 1 will
try to explain and satisfy hum and try
to set hiz doubts at rest I will deal
with such issues first whtch directly
relate to my Mimistry He has compli-
mented the organised working class in
the ports to have drawn the
attentiou of the country and of the
Government 1 this bchalf by calling
a halt and asking for a boycott for
loading groundnut and basmati rice
on ships I am sure Sir that if they
knew the entre background per-
haps they would not resort to the
boycott and I trust they would revise
their decision to do so which I under-
stood they have already done I
would beg of my friend to kindly ap-
preaate thic, After all, what are we
exporing How was this export built
up’ Trade and foraign trade es-
pecally cannot be built up overnight
It takes  years and years of patient
cfoit to build up our export trade
and 1n the context with a view  to
maintain continuity, a certain amount
of basmity rice has bcen  exported
ovelr the vears av I said, since 1962
And as | said caithlier, export of onc
tonne of basmati tice enables us to
fetch 3 to 4 tonnes of wheat, and
malo a little more I wont g inlo
the prices now I have got fioure-
1cgarding piweces with me  But the
fact remauns that basmati rice 15 really
not «n article of consumphion  if I
mdy 54y so with gieal respect of
the common people, it 1s only on
occasions that they make use of 1t 1t
15 only the affluent sections and the

better-off  scetions, including  Mr
Madhu Limaeye, who use 1t And 1
can «s ure him that i Mi Madhu

Limaye actepts my invitation, I will
not give him basmafi rice May I
point out that we need today mulo,
we need wheat We get at least four
times of foodgrains by spaiing onc
tonne of Basmati By sending one
tonne of foodstuff if we can get 4
tonnes or 5 tonnes of mulo or wheat
I would rather get them by exporting
basmati So, that 15 exactly the
question now,

1336 LS—38
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So far as edible ois are concerned,
regarding groundnut, may I say, we
export hardly 05 per cent of our
total produce” We have to import
as far as this year 1973-74 1s con-
cerned, as much as 1,12,122 tonnes
of edible ofls By October, 1973, we
have to have as much as 70000
tonnes imported of these edible o.l,
and balance by March, 1974 We
must have them Also, we should
know that one tonne of groundnut
exported fetches us 1 1/2 tonnes of
«dible o1l That means the price that
one ton of groundnut fetches 1n
foreign cxchange 1s 200 pound 1n sterl-

1ng (Interruptions)

MR SPFAKER No intetruption
please Let him reply Dont dis-
turb him

SHRI RAJ BAHADUR Su 1

w1s saymng that one ton of ground-
nut—- hand-picked selected groundnut
—it 15 not the oirdinary variety -has
got a relatnnely lesser contcnt of ml
ithan the ordinary variety of giound-
nut thit we use in Vanaspat: Ol
Mills helte in India  So 1if we export
this variety of groundnut 1t mas fetch
us £200 per tonne We are buylig
edible o1l at €115 I think it will be
much beite: {o hie ewible o1l

Th¢ hon Member just now 1efcired
to a settlement that has becn 1eached
and the witndrawal of the boycotit
He made a mention about the Sovict
Union, a fricndly country It has
ptomised that 1f Government-to-
Government effort 1s made 1 tns
regard thev would be abte to ewport
ol fo us  So far, we are not gctting
edible o1l from the Soviet Uninn
We are trymg to get some sub-flena
ol fiom them Certamnly this thng
can be considered On the question
of tender in 1espect of 5000 tonnes,
as 1 have alieadv stated, we are (X-
porting only 0003 per cent of total
production of rice, that 1s, about 40
to 43 million tonnes per year Out
of that, we are only exporting 25 00
to 30,000 tons of basmatl rice consum-
ed by the affluent society So, natu-
rally, I think, my friend, Prof Dan-
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davate, will appreciate when I say
that the country needs foreign ex-
change. If we need foreign exchange
certainly, we should export. He said
that there was certain lack of coordi~
nation between the Transport and
Shipping and Food Ministries and as
a result of this, there was delay in
unloading of food ships. There wuas
slower rate of discharge in the Bom-
bay port about two months back or
so. That was so because of certan
demands of the labour, But, 1 should
state hete that I and my colleague.
Shri Shinde, both, attended to this
problem. We flew io Bombay one day
and we settled that. And we came
to a firm understanding that about
2,000 tonnecs of foodgrains every day
apd about 650 or 700 tonnes of ferti-
lizers every day will be discharged by
the labour and that the Ministry of

Foo::] and  Agricullure will  look
t9 it. There is enough of coordina-
tion; we keep in touch with each

other and I can assure him that he

should have no apprehensions

on this
score,

lPROF. MADHU DANDAVATE: Sir,
with your permission, I want to seck
a clanfication from the hon. Minister.

MR. SPEAKER: This sysitem of
asking for clarifications for cvery
question should be discouraged.

PROF. MADHU DANDAVATE: If
you permit me, then 1 Shall seek a
clarification. There were two things
to which 1 had made a reference.
While trying to build up the case T
said that we are sending fhem some-

thing so that we can get something
from that country.

The Soviet Government have been
saying that when the local crop is
better, then only the groundnut
should be sent to them. On that
ground, the Federation had lifted their
boycott. There is a plea just now that
the shipment should not be sent, to
which I have made g specific refe-
rence. T also made a reference to the
various quantities that were sent

AUGUST 7, 1073
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aproad-—whether that is correct or
not, that is for you to say, You
have also not reacted to the reference
made, So, I want to know whether
the figures quoted by me are correct.

SHRI RAJ BAHADUR: 8o {ar as
export 1s concerned, the dock workers
will certainly cooperate in the context
of the present situation. As I ex-
plained, we export a large quantily
of groundnut and rice to the Soviet
Union and they will appreciate it.
As I said, now, the new contract is
with regard to the export of ground-
nut to Soviet Union. The trade agree-
ment with the Soviet Union is in the
process of implementation. 1 must
say that I will not take any recourse
to alibi in this behalf because trade
has to be continued.

Tven if there is a lean yenr, Wwe
cannot simply say that we shall break
off because it is a lean year and we
shal] pick it up again later. That is
impossible; we cannot pick it up
again, Therefore, even if the produc-~
tion is less, we have got to continue
it. This year, as against 60 lakhs
tonnes, the production is only 39 lakhs
tonnes of groundnut But even then
we have to part with some quantity.

So far as the quantities under ten-
der are concerned, I have not made
any seccret about it. The {enders are
going to be opened either today or in
the next few days, and these are for
5000 tonnes of basmati rice for vari-
ous countries. Mv hon. friend has
got a betier list than I in regard to
the countries to which it is being ex-
ported 1177 tonnes of sela rice is
also under tender. So. there is no
question of any secrecy about it.

SHRI VASANT SATHE (Akola):
I am afraid that this issue on the face
of il is likely to appeal in an emo-
tional way. That is how some of my
colleagues must have felt exercised
about it. The moment we read some-
where that essential commodities like
rice and groundnut are being export-
ed, they naturally feel concerned.
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But if we give a second thought to 1t
and also see the explanation that has
been given, I am sure that any re-
asonable person would be convinced
of it.

I am sure none of my colleagues
here would agree that basmati rice
which sells at Rs. 3 k.g.,, and is the
costliest rice even in the best of times,
is really the rice which the common
man or even the middle income
group man can afford to take.

SHRI C. H MOHAMED KOYA
(Manjeri): Then, let him cut his
quota in the ration and give it,

SHRI VASANT SATHE: How
much ration could we cut, and how
much can be given that way?

Hardly one per cent of the society
in this country has an income which
is above Rs. 300 p.m. I think it is
just 1.7 per cent.

PROF. MADHU DANDAVATE: Is
he replying to the call-attention on
behalf of the hon. Minister?

SHRI VASANT SATHE: Why
should Prof Madhu Dandavate feel
hurt? I am only asking fer some
clarification.

SHRI MADHU LIMAYE (Banka):
He has no questions to ask, I think.

SHRI VASANT SATHE: I have
questions to ask.

It is only 0.3 per cent of the com-
munity, whose income is above Rs.
1600, which purchases basmati rice.
Are my hon. friends going to plead
the cause of this tiny percentage of
richh people and say that even the
few thousand tonnes which are be-
ing exported, in return for which we
get four times the amount in terms
of foreign exchange which  would
enable us to get food and other sacrce
commodities like diese] oil, crude oil

to load Rice (C.A.)

and other things which are essential
for our farmers, should be stopped?

Are we going to be so short-sighted
as to that we shall make a prestige
issue or emotional issue out of i{ and
say that Government should not e¢x-
port even this small quantity? This
is the question which I want to ask
Are Government going to be brow-
beaten by this type of questions and
posers that are being placed before
them?

SHRI C. H. MOHAMED KOYA: It
they do so after meeting the mini-
mum requirements of the citizens,
that would be all right, but they are
not doing so.

SHRI VASANT SATHE: Therefore,
as far as rice is concerned, may I
ask Government to allay the fears of
those people who say that rice would
be available to them only if this
export is stopped? Will Government
assure them that other qualities of rice
would be made available to them in
Bombay as against these few thousand
tonnes which are being exported? I
think that it should not be difficult
for Government to do so.

Will Government give this assu-
rance to the people of Bombay where
this rice would otherwise have been
distributed? So far as rice is con-
cerned, I am sure our fear also will
be allayed if 7,000 tonnes of rice of
other quality "¢3n be made available
in Bombay or nearby region for
public distribution. You export this
superior guality to earn four times
more value.

SHRI PHOOL CHAND ¥VERMA
(Ujjain): What about sela chaval?

SHRT VASANT SATHE: The next
question is about groundnut. The
Salavat iz taking groundnut to USSR.
As you know, groundnut prices in this
country have really shot up. I was
surprised to cee the other day that in
a town like INagpur the price is
Rs. 6.50 per kg. whereas akrot in
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Shamin’s place sells at Rs 450 pe:
kg That means, groundnut has be-
come costiler than even a luxury
article like akrot—it 1s lilke basmati
in reverse When countries hke the
USSR are willing to postpone the Lift-
11g, why should we not allow this
postponement® Secondly, are Gov-
ernment willing to make an arrange-
ment with the USSR that as agaimnst
this groundnut, they should divert, in
tetms of value, some of the wheat
which they have purchased at a lower
price from USA? (Interruptions) They
diverted to Bangladesh Why chould
we not get wheat at a cheaper price
from them?

SHR! JYOTIRMOY BOSU
mond Harbour) Ttom vouw
father”

(Dia-
sou-

SHRI VASANT SATHE Your gd-
father purchased it fiom your god-
uncle Nixon

Therefore, will Goiernment consi-
der this exchange? If that 1s done,
that would be some solace

Lastlv T was 121d in 1eply fo my
un-tarred question that last vear we
imported 48 200 tonncs of edible on
and 75900 tonne of rape sced Taons
year, 1n 1973-74, we are gomng to im-
port 1,90,000 tonnes of edible o1l and
93,000 toin~s of 1apec seed or equtva-
lent o011 1 want confirmation of these
figure I vant to know how much
are Government gong to get 1n
exchange for groundnut cither in the
form of o1l fiom USSR or better still,
wheat at a iownc1 price gs I have ug-
gested

SHRI RAJ BAHADUR So fa~ as
the export of basmati 1s concerned
I repeat that it 1s only the superior
type of basmati As for sela also, 1
am told 1t 15 par boiled basmat: rice
1 also repeat that the quantity in-
volved 1s 00003 per cent of the total
production

Ag for an assurance to the people
of Bombay that 7,000 tonnes of ordi-

AUGUST 7, 1978

Workers' Federation 228
to load Rice (C.A.)

nary rice 1n lieu of this would be
provided, Iam sure that thls export
will not have the shightest effect on
the availabihity or provision of neces-
sary foodgrains to the people of
Bombay I can give this assurance
that 1t will not make any dent at—
all, paiticularly this being basmati
rice

About the eachange 2f wheat ms-
tcatt of o011, that 18 a question which
1 think the Food Ministry maight take
into account i1f they make such a
request Bat ] do not know, I cannot
make any such recommendation

whether the
now or

About the figures,
figure 15 ahat I quoted just
not

SHRI VASANT SATHE On this
why dont you ash the Aguiculture
Minister or the Commerce Ministry
to 1eply’ They are sitting there A
good suggestion 1s be'mg made We
want a reply  (Interrupiwons)

SHRI RAJ BAHADUR Now,
abnut the figute 1 do not have the
figur¢ for 1ape-seed but I have got
the figu e of the total quantity of ou

that we aie going to import, it -
1,12122 tonnes to be exact, for
1973-74 as agamnst his figure of

1,19000 tonnes My figure 15 from 1
source which I can say is authenticy
I do not know fiom which source hi«
figurc hag becen given

“HRI VASANT SATHE Hand-pi-
cked

SHR] RAJ BAHADUR [ am not
talking about hand-picked, I am talk-
ing about the total quantity of oil to
be mmported You said it 1s 1,19,000
(Interruptions)

MR SPEAKER There 1s very
Little difference between your figures
and his It 1s all right

Shr Jagannath Mishra
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ft wimw frx  (AgEdY)
Forer Py, o et o Y @ % g
Ersas g 1 war ag
w" W Ty g1 @ fRwW oW
T @9 w1 ¥ "Agfr w7 W
gt ¥ ? 997 0 Hita gy g
?? zafd & 797 a7 A aw@ feY
far s e T & et ow Afea
FEM T AT T At Ag T4 T 7Y
qETE ATE )

goey g1 T FEIY XM A 9
FHAT WMIT WT AMFFEAC  qTET
FAT T F T AAT AT e & &Y
a7 gAX F O AT W OTO gaE A
fralfr & oiv svgr 97 7 Il A
A ufge- &/ om0
99 7 o g7 {37 ¥ F A
¥ ¥ 97 3T 32T P AT AR
9% St wiE # o5 fl 7 auveeRT
RT3V qIX 7| TIRIZ BT T &
fair giom wfree o= pEr 2 faerar
FIE 2 AFL FTAT 7 | w7 gar
YT I T AT AT T HATE & Al
T a7y 2 f geEw 7 afg
1 o7 = fafse w7 sqmeT AT F
gfy, |1 § g 79 ag? § e
e 1 wrAsawAT gar & famd fodr
TR HI rEAYE ARy ) 3w oW
gqEr 994 H12 IAW ITHF ATE AW
W1 IAEA 79 ¢ HI¥ IJqT AT
T4 & 3% 7 rdE ¥ fA¥ 9
ZT =fgd | ;Y 1 ATt TTA wI
ArTEFE & DFAGE FIAT & IHHT
gOX BT H {1 IT AW ¥ Wy FEAE
FETE | FF Ty A7 9 e A
t fFgr W wPR QU EEAW @ 7
T T A W & A W gaaT g
o A0 & FTT A W 7 ogww oy
WTHE § IR wreT AT wifgd
o ab wifew W INET qEEAT

to load Rice (C.A.)
wifgd 1 fine ag WY fafiae & fr g
AT FRA TR wiaw 5@ § @ AW
& % gw ot faww fefy gwrd qmy
& SEFT FT AR ¥ Faw gy gy
(4l

& ST W g 6 oW ¥ W
A = g ar wr ay fAfaae 4@ &
f afemt =11 9 qraveTe 1 o-
9% AT mv et g °
qT AE ®We. & A wrw xfEar
T mE TE FHE FEWE e
q S FEAATET GG AT \Z AN
foar & oY st & wifast o /A
T #Y wgr @, & wwww g e T
FHAPIF AN FT G §  Ieg WrHFEAW
# AT FTH TEN F il A 'm
w7 ag ¥19 famer oa< 3w ok fiw
a7 quAr g1 o gAfar ¥ wgar g fw
ATHFIT AT F T GHEAT FT WATYA
T, afE FATO AT Saud
gar dafos wew farer T g,
I fll A A TeEd T ow@
vy & s agn g 5 owr @
FEOE ¥ PR FRAUEE M 9T
Tq TR T TR, ¥ owEET
q § @ &1 Hlefafer awT
T4 N, w7 9N few e ¥ gETQ
a7 gy favr wE @ snad far
TETT Q¥ § W qA AEr @ A
W g7 2 W e eyEear w1 AW
o 37 @A & o sy faed wqEr
frara wmaws @ 2 7 2w a-
qre & fagr & fo o9 @ W A
oYY dTew W oergen fear § oY W@
gT ¥ wen qyEe ¢ &
|AY TFT W T IR g § afw
% WX TF ¥ wFAr, v ghear
A e ¥ qmfuwrd, o 3=
ety Ife & i aur o
gy W@ W@ 3% ¥ g ®
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[t Starerryy frsy)

AR TERE w1 ww frfaas v & a5
w1 3m & syFmm ny Wiy o7 W
o g wE |

oft T agy A, e T
O I97 3N Y Feey wwar | WA
#eex & qg sfaa & wer § f s Y
19 ¥z o afy wEw @ wAEEr
¥ m & faater frar 9, a1 3z 9f-
e qE A ¢ 1 AfEw IEH TR
oY wfrere fem fF oood 9 oA
A fa 3, s o1 ot F07 § e ST
qut w7 A faedqn A7 FETIW A,
At gart fow FRETAd 99 FeTH
#1 amwre frar 57 ff e aer o
# wagar g 5 a7 @ oe@RIW AW
oA 77 7 3 73 & fawa gw o A
@ TIATA T AraT A IARY TAA
g WY w7 Y AwE I T
Y, & 77 &y iy )

T A ARy 7@ 8 fr gl we
=R ¥ A @R T RO FE 0F
warfaardy T2 & A e gafeE e
FVHEIT BT FA F o, gy qaw
7 F wrEwwar £ ) Fw oA ‘amm
Sd a7 g9 A rd” Y w4r 1Yt
2 (wmamA) 09 pEdaed &3 QY
Ay famd Y @ ¥ o wmrar ¥
fRagsE@afFarg#

AAG AR A 77 W @ @ fr
W 7 I 9,9 % wfas v feoy
s foeT Zw fAam 77 B WY
wEAE wEEwr o foee, o 9 aanmn
 fr arr wam fadig = ¥ 39 A
¥ fad g%z 3 fe awadr w1 S
W AT | XY AT IAH -
Wi & 1 & wo v g fE 9w @
drag Fitga o sl ge,
ar It AT 3T 8, AT gfa g

AUGUST 7, 1973

Workers’ Federgtion 23~

to load Rice (C.A.)
A9 Wt o Wy (wTiH)
mas "geg, & Ew wawiEr w6
ufewza s g fr & sk amrew @Y
o & f5 wim fatr v & A
AT ATV W YTIEAE F7 W
97 JIE FIA & w7 F7 faar | gawt
56 AT = YrIeAz arfed, ww fx
fas 30 @ = 3o & | W fraf
W ArSFEAE HT APT WAA wI F4r
FET qft 27 orw qw { qT AT
oITT 987 ¢ Azw #) @ R, of T
FT T=1TT 21 7771 2 57 g fafaeee
AEg w7 73 2y o wmiy
feqgmm a7 @1 {2 L IWE T/
forg #mr 7 3v0A W= ¥7 Aw w0 I
qET 9¥ g7 X0 T AT 94,
zW, W+ Ry g wav @, 9 Ew
T WA AT TE A FATE AR
X F IEA @@ fAdAr @ afA
TIT T T 9T 25 09 g3 T,
fme 50 48 gzt v A 57 75 49
FEOI TAT | [T T AT AT OTACT
wraat foaar ¢ Nferar<man
FeTaT AT 7

Hqor TAW 7« 737 A AT qET
AT IT A7 faw oy FAt AT A
a4 wraw faes a2 €1 wf & | Gar war
war @ f6 aer T oov aza Ay aard
A arf AT i A Q@ \qeg
WA T F7 GARAT 71 S0 H7 qefawa 3
A wE 1 FATT AR A {IRAT A AN

paramammaigd) waain
q o= FA7 T TR ORI &
w$ ¥ ) =9 % 9fvow 97 3 e gAY ant
FAFET B AN F P guedt
s 7 faamr ?, 87 e fawr &,
A a7 325 T Prew F o gt &
T wTEe g i s qaamdt w frata
7 et s, & AT Aw w9
7 et
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woeT frkly AT sy wR & frd
o Y qeEae dr @t g ARk ag
YT & FIEAHIT BT q6qT A0 A AT
AT WY WA «yAT 9 AW AAY, A
ST TH %7 g T g &
FISTAE & a1 7 A w07 A avfea & quv
qT, AT TR TEITE

“whether the Gujarat Agro In-
dustiies Corporation will export
more than 7000 tonnes of oil cakes
this year?”

The reply given was:

“The Gujerat Agro Indusines
Corpo:afion would be exporting
12600 tonnes of groundnut extrac-
tion this year™.

HOT ST WIT AT A AT RTTF RN
s A% @ F o T s g d
w2 fraagm
F T FAT A F | AT AT AT
H 12 000 T AT IRT FAT 7 B, @Y
N g § wI7 G F 1 afx
TTFTT AATAT §1 AT A GO AW
I FI AT A ORIFT FTEL, AT AT
1 FrAE @ A AeET AT
ATE T1E eqr A4 T

7Y 21 E-FFEH X FAGAT AT
araT KT ATET AHA A WSS AFTIA
&
Pleading a bad case in the best way
mE < T v B v & amad
I WA wifFe, g Wwi o &6y
ag A fosr, MY g v &0 wTY AN
F T FaT ATEE AW ARF TR
foet1 STA= AT FY R & 1 w7 HY
frre =Tz 2 fr ag & AT &1 aTARAT
arae W fear Arfer ?

we & fg AT A go ¥o, WA
& Ao Fro yrve § FAZUA AT
& qg s g 3 i T AT AT

to load Rice (C.A.)
ST AR oA wrae W a
T @w At F frafea ¥ ¥ Wi
T 6l @ ?

ot TN AURAT @ AF I HAZ
FATHFAR I NI, A oo &
a1q st § 1 A fam aear & wed
qIEarz 4 2, &7 qEAr 39 A8
21ow1g 7 feelr W wmEmr &
w38 9T 77 @ R Swasd
T g w5 qAw ¥ g ¥ w7 A1
gar A T ¥ ) A o S e
fam & 92 7w & fear &, & ga4r
Agq 97 wF FEF FAT |

WET AT HAAA KT A 90 a0
FE P, Aem AN, A Aqr s
T @ W AT T 2 S g2 g v
T 8 34 Al AR www s Ay o
TR G| 0T AT S af FEy
T 90 § A FAT AE | 72 9T
1 A1 &, T 25 TAF T GAGAT
s 5T T,

ot &7 g qAT froaa 7

ot VR AFET T AR A A5
BT AL A A AT SR T AG i
FEATZ 1 A £ wear w0 IR T
2 B9 SR 9E qMT ® SAT A8 20
g6 Am 39 famm Ad vy g 4
ag a3z svar wrar g fFogw @
TOEAT F1 §7 fAala & 25-30 g
=T AT, afz W1 9AW A EY 25
g7 2 WAL TE AY qW, qGRE
SEL-FIT HAKAL ZIAT &, ST $7 541 B2
faar | wa rewd @i g, w9 wIA wrwET
=t i 7 2@z 6 S P aradh

Ha Fg A% T IF F GG §
fe o daraiw T gE A A1 30 F AT oY,
A H AR TTRATFIIHE |



235  Refusal by Port and Dock

AUGUST 7, 1873

Papers Laid 236

Workers Federation to load Rice (C.A.)

[ T agqy]
fo ot afe s s 3% o @ g
QAU TG AfeT 57 7 grog ar 947
T EA |

SHRI K S CHAVDA (Patan)
People 1n the countiy are claimung
for edible oil including groundnut o1l
Vanaspat: factories are starved of 1aw
mate 1ale and the whole c(ountiy 15
faung this unprecedoented crisis 1y
edible o1l ‘ona<pati and .her Deo-
pite thiy, position, export of substan-
tial quantilies of glroundnut and o hei
essential commodities 15 bung aliow-
ed Wil the hon Minwster tell us
the details of quantity of gioundnut
and other essential commodities 1n
short supply in the country which
have been contracted for export with-
mn the next six months or so? It 1
said that the Government have enter-
ed into a new contract for exporting
10,000 tonnes of rice to Canada, Jopan
and Kuwait Will the Government
review the cxport policy in consulta-
tion with the Ministry of Food and

that contracts for exports are either
cancelled or staggered? Even though
Gujarat 18 & major groundnut pro-
ducing State in our country, the sell-
ing price of groundnut o1l in that
State 15 more than 1n any other State
m our country What are the reasons
for this and what steps government
will take to ensure that the prices ot
edible oils in the country in general,
and Gujarat in particular, are brought
down?

SHRI RAJ BAHADUR Again 1
may have to commit the offence of
repeating what I have already said.
because no new 1ssuec has been rais-
ed He has repeated the question of
a new contract, so far as groundiat
15 conceined

SHR] K S CHAVDA 1 have asked

for the figures for the next si¢
months
SHRI RAJ BAHADUR If he 1s

interesied 1n figures, I shall give the
figuies These are figures of produc-

Agriculture with a view to ensure tion and export of gioundunt
Year Production ) Expoit
_1968-69 46 31 lakh tonnes 37 000
1969-70 5130 ” 7 36,000
1970-71 61 11 »* » 26,000
1971-72 61 81 » » 27,000
197273 3924 " "

13,000
(up to Dec '7‘zl_

So far as Russia 1s concerned, the
Trade Plan agreement with USSR
was entered nto in 1972 for 15,000
tonnes agamst which these supples
are going to be made.

1 think, this 1s all that I have to
say about it I do not have separate
figures for Gujarat

1256 phrs
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